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" MINISTRY OF AGRICULTURE & IRRIGATION Ethyl formate Ethyl formate,
(Department nf Agriculture & Co-operation) Fcnfumr_n 2-methyl furan-3-carboxsnilide,
Glyphosino N, N-bis (phosphonomethyl) glycine.
NOTIFICATION Gluszatine 1.17diguanidipo-9-uzahepta decene.
New Dethi, tho 12th February, 1980 Isofanphos O-othyl-o-(2-iopropoxy-carbonyl) ph-
S. R ; s of th fecced b coy! isopropyl phosphoramidothioate,
G. S. R. 3%E) :— In excruise of the powers conferred by Tsoprotaron N, N-dimothyl-N'-d-i
sub-clause (il) of claus: {e} of section 3 uf the Insccticides Act, sopr : m‘; imothyl-N'4-isopropy! phonyl
1968 (46 of 1968}, tha Central Government after consultation ) . . " .
with the Central Insecticides Board, borehy inctudes the follow- Magnesium phosptide  Maghesium phosphide.
ing substsnces in the Schedule to the said Act, namely ;— Matribuzin 4-amino-6-tort. butyl-3-(mcthy! thiv)-
1, 2, 4-teiazin-5-{4H)-One,
“Bromophos O—(4—bromo-2, S-dichlornphenyl) Triadimefon 1-(4-chlorophenoxy)-3, 3-dimethyl-1-
00-di-methyl phasphoiothioate, (1H-1, 2, 4-tridzol-1-yI)-2-butanone,
Bromophes cthy! 0-4-bomo-2, S-dichlorophenyd 00- Triforine 1, 4di2, 2, 2-yichloro-I-formami.
di-ethyl phosphorothioate, doethyl)-piperazine.
Cartap 1, 3-di{carbamoylthio}-2-dimethylamin. Vacor N-3-pyridyt methyl-N-p-nitrophenyl
opropang. urea.*
Dichlorophen 5, S-dichloro 2, 2.dibydroxy diphenyl
(Antiphen) methave,
Dincbuton lsoprt.zpyl-z-(l-meﬂlyl-ﬂ-propylH, (3
Dithianon 2 d;‘:‘:;";;”::l Zx;:u tharquin- (No. 19—23ﬂ9—PPS(V.l.h)]
ons. ’ A.J.S. SODHI Je, Secy.
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